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A COPY OF THE MEETING LETTER AND

MINUTES IS ANNEXED HEREIN AND

MARKED AS ANNEXURE- 2.

A COPY OF THE VIDE LETTER DATED

05.02.2024 IS ANNEXED HEREIN AND

MARKED AS ANNEXURE-3.

A COPY OF THE PHOTOGRAPHS OF

THE RIVER IS ANNEXED HEREIN AND

MARKED AS ANNEXURE -4.

A COPY OF THE LETTER DATED
15.04.2026 ALONG WITH
PHOTOGRAPHS RELATED TO THE
SAID PLANTATION WORK,
INDICATING THE COORDINATES OF
THE LOCATIONS, ARE ENCLOSED
HEREWITH AND MARKED AS

ANNEXURE-5.
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7. THE INSPECTION REPORT IS ANNEXED

AND MARKED AS ANNEXURE -6.
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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAJ

PRINCIPAL BENCH, NEW DELHI i
OA NO. 632 OF 2022

IN THE MATTER OF:

VK. TYAGI ...APPLICANT
VERSUS

STATE OF UTTARAKHAND & ORS. ...RESPONDENT(s)

RESPONSE ON BEHALF OF RESPONDENT 11 IN COMPLIANCE

OF THE ORDER DT. 16.01.2026 PASSED BY THE HON'BLE

NATIONAL GREEN TRIBUNAL, NEW DELHI

[, Umesh Mishra, aged about 54 years, S/o Shri M.P. Mishra, posted as,

District Magistrate, 1\//quaffarnagar, do hereby solemnly affirm and state as
.4‘,
under: “Gvg‘
é)

1. That I, the Deponent in the above captioned matter, am fully conversant with
the facts of th;c?ee and am competent and authorized to swear the present
reply. «

S

2. That I, state that the contents of this reply have been drafted by my counsel

on my instructions, and the contents of the same are true to my knowledge

and nothing material has been concealed therefrom. ?g-%
N
2

o

MUZAFFARNAGA® BT
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BACKGROUND OF THE MATTER

3. That in the present matter, the issue is with respect to the encroachment for
cultivation on the land of river Solani, & tributary of River Ganga, which is
obstructing its flow, further grievance is about discharge of untreated sewage

in river Solani nghich is creating health hazards and converting the river into

il
a drain. w\Q/ '

4. That the Hon’ble Tribunal vide order dated 16.01.2026 issued the following
5 : . * /
directions: Odgy
N
Yo 2. In view of the facts and circumstances of the case we consider
presence of the District Magistrate Saharanpur, District Magistrate,
Muzaffarnagar and District Magistrate, Bijnor to be essential Jor just and
proper adjudication of the substantial environmental questions involved

in the case. Accordingly, District Magistrate Saharanpur, District

Magistrate, Muzaffarnagar and District Magistrate, Bijnor are

.K
impleaded as respondents no. 10 to 12. ‘\Q&V

he Registry is directed to amend the memo of parties accordingly and

-3
D"

jissue notice to newly impleaded respondents no. 10 to 12. SP
4. At this stage, Mr. Bhanwar Pal Singh Jadon, Advocate, who is already
representing respondent no. 7, has accepted notices on behalf of
respondents no. 10 to 12- District Magistrate Saharanpur, District s “Pg'-j‘

O
Magistrate, Muzaffayhagar and District Magistrate, Bijnor respectively. b

PRERNA
AN AF
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5. Replies may be filed by the District Magisirate Saharanpur, District

Magistrate, Muzaffarnagar and District Magistrate, Bijnor within one

o
month." el
R\Q/
REPLY IS AS FOLLOWS

5. That it is submitted that, the Solani River originates from District Saharanpur
(Uttar Pradesh), flows through Roorkee in District Haridwar (Uttarakhand),
and thereafter re-enters Uttar Pradesh in District Muzaffarnagar, finally
merging with River E@_x{ Ganéa at Shukratal, after which it is known as River

&

Boodhi Ganga. ‘\6‘

6. That it is further submitted that, the river covers an approximate length of
145 kilometers and passes through Biharigarh (UP), Bhagwanpur, Roorkee,
and Laksar (Uttarakhand). It is a rain-fed river, which remains almost dry
during winter but is prone to flooding during monsocil‘l, affecting low-lying
areas. The river basin is agriculturally fertile. ‘\0&’

7. That it is important to submit that, in compliance with the directions of the

inspections from Roorkee (Uttarakhand) to Shukratal Ghat (Muzaffarnagar)

on 14—15 September 2023 and a post-monsoon visit on 11-12 October 2023.

MUZATFRRNAZ'T APR 2026



a)

b)

d)
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The Solani River flows through major towns including Biharigarh,
Bhagwanpur, Roorkee, and Laksar before its confluence with River Ban
Ganga upstream of Shukratal in Muzaffarnagar. All major untreated
effluent discharges into the river originate from areas within the State of
Uttarakhand. “0‘("?}

The river receives untreated sewage from villages such as Kishanpur and
Hasanpur (falling within Uttarakhand), along with treated discharge from
the 33 MLD STP at Roorkee. P

The water quality of River Solani, prior to its confluence with River Ban
Ganga, meets the primary water quality criteria for bathing. . - /

No discharge of sewage from any drain into River Solani was found

L ot
within the territorial jurisdiction of District Muzaffarnagar. g%

A copy of the report of joint committee is annexed herein and marked as

&
ANNEXURE-1. G*

>

. That it is submitted that, in compliance with the order dated 16.01.2026 of

the Hon’ble Tribunal, a meeting was conducted by Chief Development

Officer, Muzaffarnagar, with participation from the District Forest Officer,

District Panchayat Raj Officer, Upayukt (Shram Rojgar MNREGA),

PRERNA TYAG! e
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a) The Executive Engineer, Drainage Khand-I, informed that demarcation

pillars for the floodplain zone of River Solani have been installed.
WO
b) The District Forest Officer confirmed that no encroachment exists within

the flow area of River Solani. (‘gﬁl
ol

A copy of the meeting letter and minutes is annexed herein and marked as
ANNEXURE-2. %
)

-
. That it is further submitted that the District Forest Officer, Muzaffarnagar,

vide letter dated 05.02.2024 addressed to the Secretary, NMCG (U.P.), has

reported that: N
‘t\,@g;/

a) There is no discharge of sewage into River Solani within Muzaffarnagar

district. Tt is submitted that no encroachment has been made on the Solani

River within District Muzaffarnagar. ‘&d@@/

b) There is no barrage or weir-type or any other structure has been

constructed on the Solani River within District Muzaffarnagar for water

river flow of the Solani River within District Muzaffarnagar.

A copy of the letter dated 05.02.2024 is annexed herein and marked as

e A
ANNEXURE-3. PR

¥ \”
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A copy of the photographs of the river is annexed herein and marked as

ANNEXURE -4.

W
10. That it is submitted that, vide letter dated 15.04.2026, the Forest Department
has carried out plantation work over an area of approximately 3 hectares
along the banks of the Solani River during the year 2025-26, under which

about 2000 saplings such as Pipal, arjun, bans, jamun, bargad have been
-*
planted. Q«V
W

A copy of the letter dated 15.04.2026 along with photographs related to the
said plantation work, indicating the coordinates of the locations, are enclosed

o

herewith and marked as ANNEXURE-5. \5(1?/

1. The joint inspection of Solani River was conducted by Irrigation
Department, Forest Department and Uttar Pradesh Pollution Control Board,
Muzaffarnagar on dated 25.04.2026. The inspec_:tion report is attached
herewith and marked as ANNEXURE-6 ‘\o“’gﬁ(

12.That, the deponent has been duly diligent in complying with the orders
passed by the Hon’ble National Green Tribunal, New Delhi, and has taken

all necessary measures to ensure timely and complete compliance therewith

in letter and spirit. OS¢

13. Hence, the present affidavit is being submitted for the kind perusal of the

Hon’ble Tribunal. It is prayed that the same be taken on record.
W

yh "t
DEPONENT

PRERNA TYAG]

NOTARY
MUZAFFARJAG AR
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VERIFICATION

Verified at Muzaffarnagar on this RS H" day of April 2026, that
the contents of the above affidavit from paragraphs 1 to 12 are true

and correct to the best of my knowledge and belief. No part of it is

false and nothing material has been concealed therefrom.

23 .
;g‘# %S‘L{RLZ/

DEPONENT

>wWOrn MM%WBMC/ a o

the deponent......ocreicroonsnnsnsiisssans {\{\e

is/are identified by Sh+i.......L.. srperareans 163(\ u W/L,‘

| have satisfieq myseh7 papiing th /
geponent who 4 ‘ontents

the affidavit whi sagagutia

exuie;med by me .ouhnent feell

charged RS. iocveerereeivasiansrancasanssanaans

NOTARY, DISTT. MUZAFFARNAGAR

pREANA TYAGL
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Status Report in compliance to Hon'ble National Green Tribunal order dated
03.07.2025 in the matter of O.A. No. 632/2022 V.K. Tyagi Vs State of
Uttarakhand & Ors.

In reference to the O.A. No. 632/2022 VK. Tyagi Vs State of Uttarakhand
& Ors, order passed by Hon'ble NGT on date 03.07.2025 is as follows :

"3. The question of rejuvenation of river Sonali involves three material

aspects as mentioned hereunder:-
(@) Identification and demarcation of its Flood Plain Zone.

(b) Identification and removal of encroachments on its river

bed/catchment area

(¢) Tapping of drains discharging domestic sewage/industrial
effluents in it for ensuring that untreated domestic

sewage/industrial effluents is not discharged in it.

4. Even though, this case is pending since the year 2022 but all requisite
remedial measures have not been taken and complete action taken reports have

not been filed so far.

3. The respondents are directed to take requisite action and file action
taken reports giving all requisite details regarding their action plan, remedial
measures already taken/required to be taken, the budgetary allocation made/to
be made, the timelines for execution/completion of the work and names of the
agencies entrusted with the task of executing the work and names of the

agencies entrusted with the task of monitoring the same.

6. Detailed action taken reports may be filed by the respondents with

respect to all-relevant aspects as mentioned above within three months.

7. List on 08.10.2025 for further consideration.

(Pdwiss b
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Major facts about Solani river identified by U.P. Pollution Control Board,

Muzaffarnagar while conducting survey of Solani River

The Solani River originates from District Saharanpur (UP) and flows
through Roorkee city in Haridwar District of Uttarakhand, then re-enters in district
Muzaffarnagar in Uttar Pradesh, reaching the historal and religious city of
Shukteerth, where it merges with river Ban Ganga. After originating, the Solani
river covers a distance of approximately 145 kms. passing through towns like
Biharigarh (UP), Bhagwanpur, Roorkee and Laksar (UK). It is a rain fed river,
almost dry during winter but prone to flooding during the monsoon, causing
significant damage to low lying areas along its banks. The Solani river has made
its basin fertile for agriculture.

Further, in compliance of latest order dated 03.07.2025 passed by the
-Tribunal, a latest inspection conducted by U.P. Pollution Control Board,
Muzaffarnagar on dated 25.09.2025 for source mapping, travelling route and
sewage/industrial discharge status in river Solani as well as river Ban Ganga
passes through the boundary of district Muzaffarnagar, it is found that any kind
of sewage/industrial discharge through any drain has not fallen into the river
Solani in district Muzaffarnagar area.

N afte SmEATH ) gi.%?‘;:'
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Further, it is to be noted that Original Application No. 495/2023 Mohd.
Amjad Vs CPCB with Original Application No. 530/2022 Anuj Kumar Vs State of
Uttarakhand & Ors. which is disposed of oﬁ dated 20.05.2025. The above cases
were related to the water pollution in river Solani and river Ban Ganga originating
from District Saharanpur (UP) and District Haridwar (UK) respectively and
passing through the District Muzaffarnagar. In compliance to the directions of
Hon'ble NGT in the above said cases, the joint committee comprising of CPCB,
UPPCB, UKPCB, MOoEF&CC, NMCG and District Administration of
Uttarakhannd & Uttar Pradesh conducted site surveys from Roorkee (Uttarakhand)
till their downstream at Shukratal Ghat (Muzaffarnagar). After the confluence of
river Ban Ganga and river Solani at Shukratal (Muzaffarnagar), it is known as
river Boodhi Ganga. The joint surveys were conducted on dated 14-15 September

2023 and Post-monsoon committee visit on dated 11-12 October, 2023.

The joint committee, during the survey, inspected several points/villages
from where the river Solani passes from Roorkee till its downstream at Shukratal

with the final objective to conduct pollution source mapping.

Pollution Source Mapping of River Solani before confluence with River
Banganga

The joint committee constituted by Hon'ble Tribunal has conducted various
inspections/surveys and given the following conclusions regarding river Solani
which is highlighted below :

a) During the survey, the joint committee has noted that the river Solani runs
along length of 145 Kms. through Biharigarh, Bhagwanpur, Roorkee,
Laksar, City /towns before falling into river Ban Ganga at U/s of Shukratal
in Muzaffarnagar. All major cities/towns/ villages discharging their
untreated effluent into river Solani falls only under the jurisdiction/arca of

Uttarakhand (Biharigarh, Bhagwanpur, Roorkee, Laksar area).

(Do K
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b) Committee has observed that the river Solani receives discharge of
untreated sewage from nearby villages namely Kishanpur, Hasanpur etc.
(which falls in Uttarakhand area) and also treated sewage of 33 MLD STP
Roorkee.

¢)  The water quality of river Solani before confluence of river Ban Ganga is
also meeting primary water quality criteria for bathing.

d) The committee during survey of the river, did not find any discharge of
sewage from any drain going into the river Solani in Muzaffarnagar

area.

The above inspection report is being forward for your kind perusal and

further consideration.

@Q?ﬂﬂ—"ﬂ@ 26:9.25 ?thw[/a%
(Maneesh Kumar) (Kunwar Santosh Kumar)
JB.F, Asstt. Environment Engineer
7

Rggiop@lf(j}‘ﬁcer

~ 7

#
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Report in compliance to Hon'ble National Green Tribunal order dated 29.01.2024 in
the matter of O.A. No. 632/2022 V.K. Tyagi Vs State of Uttarakhand

In reference to the 0.A. No. 632/2022 V.K. Tyagi Vs State of Uttarakhand, Hon'ble
NGT on date 29.01.2024 issued the following directions :
........ 6. Mr. Vikas Tyagi, Executive Engineer, Irrigation Department haslappeared
online by submitting that he is appearing for Respondent No. 7. Respondent no. 7 is the
Chief Secretary of the State of Uttar Pradesh. On the previous date on 10.10.2023, the
Counsel for Respondent Nos. 7 to 9 had sought time to file response. No response has
been filed on behalf of respondent no. 7. Page 241 of the paper-book has been referred
by the Executive Engineer as also Counsei Jor the State submitting that it is response of
the respondent no. 7 but on perusal thereto, we do not find it to be the response as Page
241 appears to be some unsigned, undated note and page 242 and 243 are some
internal correspondences. Hence, the previous order of the Tribunal has not been
complied with. Learned Counsel for State of UP submits that he js representing
respondent no. 7. The Tribunal does not appreciate the practice of any Officer appearing
at the instance of any other Officer and making the submission without Tribunals
direction though the concerned impleaded Officer is already represented though the
Counsel. Learned Counsel for respondent no. 7 submits that response on behalf of
respondent no. 7 will be filed within one week.
7. The response of NMCG has been filed stating the following:-

“5. That the concerned activities along the Sonali river falls under the

administrative control and maintained by the Irrigation department of the

State of U.P. However, over a period of time, the direction of river flow has

moved towards agricultural land belonging to the private individual

person.

6. That the State Government may take necessary steps for Interception &

Diversion (I1&D) of the above mentioned drains to the existing STP as the

oL

LP
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existing STP in Roorkee is hardly getting 20% of its design capacity flows at
present.

7. That as regards the flood plain Zonation, the necessary steps may also
be taken by the State Government.”

8. It will be open to the State Authorities to duly consider the response of the
NMCG and take appropriate remedial action and also to file their proposed action/action
taken report in pursuarnce to the response of the NMCG.

9. List this matter on 10.04.2024."

Background/Previous Inspections/Surveys regarding Water Pollution in Solani River
it is to be noted that O.A. No. 495/2023 Mohd. Amjad Vs CPCB with O.A. no.

530/2022 Anuj Kumar Vs State of Uttarakhand & Ors. presently under consideration
before Hon'ble NGT which is in reference to the water pollution in river Solani and river
Ban Ganga originating from Uttarakhand and passing through the District
Muzaffarnagar. In compliance to the directions of Hon'ble NGT in the above said 0.A,,
the joint committee comprising of CPCB, UPPCB, UKPCB, MOEF, NMCG and District
Administration {Uttarakhannd & Uttar Pradesh} conducted site surveys from Roorkee
(Uttarakhand) till downstream of Shukratal (Muzaffarnagar) of river Ban Ganga, river
Solani and river Ganga passing through Shukratal. The joint survey was conducted on

dated 14-15 September 2023 and Post-monsoon committee visit on 11-12 October,
2023.

River Solani and river Ban Ganga are 02 separate river channels originating from
the ranges of Himalayas traversing through Roorkee area in Uttarakhand and then
entering in district Muzaffarnagar. Both the rivers confluence in district Muzaffarnagar
and travels as Boodhi Ganga at Shukratal.

The joint committee, during the survey, inspected several points/villages from
where the river Ban Ganga and river Solani passes from Roorkee tili d/s of Shukratai
with the final objective to/ conduct pollution source mapping of both rivers. Several

.&‘rp
F
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samples were collected from both the rivers traversing from the area of Uttarakhand
and Uttar Pradesh. A joint report was prepared with all the facts and pollution source,
mapping of rivers and the report was submitted to Hon'ble NGT by the joint committee.
The joint committee report is annexed as Annexure-1.

Major facts identified by the Joint Committee while conducting survey of Solani River
River Solani

The Solani 1i River /er ariginates from the Himafayan foothtHs near Dehradun and runs

along an approximate length of 145 km through Biharigarh, Bhagwanpur Roorkee
Laksar city/towns before falling into River Banganga at upstream of Shukratal. River
Solani is a rain feed river. For pollution source mapping, joint team carried out
monitoring and samphng of River during October 11 to 12, 2023, T@ﬂm

_showing monitoring locations on river Solam and its trlbutary river Ratmau is shown in

Figure.

= .
L-‘ Rover Komgaa Neir OO K b wwse
E ,

L} !‘(~.:--J.-‘l = Sakgat Wive
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Location map showing monitoring locations on river Solani and its tributary river Ratmau

The objectives of the pollution source mapping were:
* Tracing and mapping the course of the river.
e Characterization of water quality of river at various locations.
¢ lIdentification, quantification and characterization of major
tributaries /drains joining theriver.
* Impact on water quality of River Banganga b/c and a/c with River Solani.
e Assessment of sewage management in catchment area of Solani river.
During the pollution mapping and exploratory survey, the course of Solani river was
mappedfrom upstream of Roarkee till confluence into the River Banganga. The details

of the sameis presented in Figures.

River Soiani downstream ofRoorkee
at bridge on National Highway
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River Ratmau near Coer Institute, River Solani after confluence withriver
Nationai Highway, Roorkee Ratmau at Roorkee-Laksar Road

ES carm rAmays Cmrvammyay |
Firas =5avir Fbraysdoser, LPtRear Frmoless b
P iserinarmedt Feaszect, 0 Fror

River Solani before confluence with River Banganga

Four samples from River Solani and one sample from the tributary River Ratmau
were collected to analyze the status of river water guality and to understand the

characteristics of possible polluting sources at different locations along the course of the

river.
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During mapping joint teams observed that apart from rain water, the river
receives discharge of untreated sewage from major towns (Bhagwanpur, Roorkee) &
several villages along its stretch including discharge of treated sewage from 33 MLD
STP in Roorkee city

The joint committee during conducting survey of river Solani divided the survey
into 3 stretches which were :

e Stretch - I: Origin to u/s of Roorkee

e Stretch —II: u/s of Roorkee to u/s of Laksar

* Stretch - lll: D/s of Laksar to River Solani before confluence with River
Banganga

The detailed report of Solani river, pollution source mapping of the river and
water quality of the river from the origin of the river traversing through Uttarakhand
area Ll (he joining of river with Ban Ganga belore traversing through Shukratal is
already produced in Annexure-1.

The joint committee has given the following conclusions regarding river Solani
which is highlighted below -

i. River Solani originates from the Himalayan foothills, near Dehradun and
runs along an approximate length of 145 km through Biharigarh,
Bhagwanpur, Roorkee, Laksar city/towns before falling into River
Banganga at upstream of Shukratal in Muzaffarnagar.

ii. River Solani receive flow from rain along with discharge of untreated
sewage from nearby villages namely Kishanpur, Hasanpur etc and treated
sewage of 33 MLD STP Roorkee. Moderate pollution in river was observed
from origin to upstream of Laksar town. The STP was found complying
w.r.t discharge norms prescribed under Hon’ble NGT order dated
30.04.2019 in O.A. No. 1069/2018 except Total phosphorus {2.7mg/L

against norm of 1 mg/l) and Faecal coliform (14 x 10* MPN/ 100 ml against
¢)
&

U’“
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normof <230 MPN/100 mi).

iii. The water quality of river Solani before confluence with river Banganga
was meeting primary water quality criteria for bathing w.r.t. pH, DO, BOD
and FC.

iv. Water quality of River Banganga after confluence of River Solani at
Shukratal Ghat, Muzaffarnagar was meeting primary water quality criteria
for bathing w.r.t. pH, DO, BOD and FC.

From the above conclusions and surveys conducted earlier by the joint

committee, following are the observations regarding water pollution in river Solani till

confluence in river Ban Ganga with respect to Muzaffarnagar area.

a)

d)

During the survey, the joint committee has noted that the river Solani runs along
length of 145 Kms. through Biharigarh, Bhagwanpur, Roorkee, Laksar, City /towns
before falfing into river Ban Ganga at U/s of Shukratai in Niuzaffarnagar. All major
cities/towns/ villages discharging their untreated effluent into river Solani falls
only under the jurisdiction/area of Uttarakhand (Biharigarh, Bhagwanpur,
Roorkee, Laksar area).

Committee has observed that the river Solani receives discharge of untreated
sewage from nearby villages namely Kishanpur, Hasanpur etc. (which falls in
Uttarakhand area) and also treated sewage of 33 MLD STP Roorkee.

The water quality of river Solani before confluence of river Ban Ganga is also
meeting primary water quality criteria for bathing.

The committee during survey of the river, did not find any discharge of sewage

—

from any drain going into the river Solani in Muzaffarnagar area.

o

). ¢

—_

{Imraan Ali) (Ankit Singh)
A.E.E. Regional Officer
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F-fr sratare Annexure-

Email : romuzaffarnagar@uppcb.in
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